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MThere hill be Special Bench at NC“ D:lhi from 1,4 2019 [0 3.4.2019 m altend [he matters
listed helure Dr. D:epn Mukesh. Vlember (Judicial). The Special Bench shall comprise of:

Syecla Bench :1 NCLT lVew De
1 Dr. Deepli Mukcsh, Member (Judicial)
2. Shri Fmdccp R. Sell-ll, Member (1 technical

The CUHSIinOn ofEcnch is as per section 41‘) (3) uflhs Companies Am, 2013,
This bench shall 51! al NCLT New Delhi on chr) Monday. Tu

furlhcr amen
a} and Wednesday Iill

(Shiv
ELLE-l4

)

Regislm, NLLT
Telephnne: 2663451

”“3 ihsues with (he appmvhi ol‘Hlm‘bls Presidenl. NL‘L'],

Cup)

RS. Io Hon'blc Presldum, Nationhl Compan} Lav. l'rihunhl. \lew Delhi.
Han’hlc Membew. \mioml Company Law 'I ribunul.

3. ()Hiccn of National Company him Tribundi, Principai Bench, [\cw Uelhl’Kolka‘a’Mumbal’
Chenimi,AhmedahadAllahabad/Bengalum ('handigmhiGuwahali’Hydcrabad/ Julpuri' Cunhck.

4. PS lo Joml Secretary, (Sh, Liynneéhwav Kumar Slngh)Minis") amorphmle Al'f‘aivs,Ne“
Delhi.

5. Wu web site Nance Board.
The ilhlllule of('harlez:d Accoummnof indra, 1T0. New Deilu.

7. The l. mule ofCompan) Secretaries hrlmh'h ICSI. House 22. lnsululloml Area, Ladlli
Road. \lew Delhi 71 mom.

a. The lmhlule lfoostAccoumams oflndla. CMA Shaman. 3 lhsmuiioiml Area. Lodhl Rum
New Delhi] woos

9 Corporate Lau Adviser. 153, Bmm Fnuline. Palam Road. hewuclhl-l W057.
m. Taxman Allied Services hm . 59/22, Nev. Ruhtak Road, Dcihl.
11. The All India chonchhl. le.. all), ’R’ Block, Dcihi High churn, Neu Delhi.
12 Bar Council. \Ie“ Delhi Mumbai


